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(SHRI VASANT SATHE): (a)

No, Sir.

(b) Does not arise.

Land acquired and compensation paid
by Talcher Coal Mines ‘Authority

i

2547. SHRIMATI JAYANTI
PATNAIK: Will the Minister of
ENERGY be pleased to state:

(a) the total acres of land which
have been acquired by the Talcher
Coal Mines Authority from Talcher
areas of Orissa,

(b) the total amount which has
been given to the owners of the land
as compensation;

(c) whether any rehabilitation
measures have been taken up for
those displaced persons; and

(d) the facilities his Ministry pro-
pose to provide to the family mem-
bers of the displaced persons in gi-
ving jobs in the coal mines?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY
(SHRI VIKRAM MAHAJAN):
(a) The Central Coalfields Ltd. has
acquired an area of 2463.81 acres of
tenancy land so far in Talcher arca.

(b) An amount of Rs. 16,08,
061.29 has so far been paid by way
of compensation.

(c) and (d). Yes, Madam, At
present one job to e family losing
three acres or more is provided.
Sometimes in exceptional cases, even
if the area acquired was less than
three acres, land losers were accom-
modated on the ground of hardship,
}t]hft.org being no other means of liveli-
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District Radio Centres

2549, SHRIMATI MADHURI
SINGH: Will the Minister of IN-
FORMATION AND BROADCAS-
TING be pleased to state:





